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(6) Memorandum of Understanding between the Go\ eminent 

of India (Ministry of Health and. Family Welfare) and the 

Hospital Services Consultancy Corporation (India) Limited 

for the year 2000-2001.[Placed in Library See No. L.T 

1209/00] 

Reports and Accounts (1994-99) for different Universities and 

various management Institutes and related papers 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN 

RESOURCE DEVELOPMENT (SHRI JAISINGRAO GAIKWAD PATIL) Sir, I 

lay on the Table- 

I (1) A copy each (in English and Hindi) of the following papers, under 

sub-section (2) of section 29 and sub-section (4) of section 30 of the Maulana 

Azad National Urdu University Act, 1996:— 

(a) First Annual Report and Accounts of the Maulana Azad 

National Urdu University, Hyderabad, for the year 1998-99, 

together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above 

University. 

(2) Statement (in English and Hindi) giving reasons for the 

delay in laying the papers mentioned at (1) above. [Placed 

in Library See No. L.T 1994/00] 

IL A copy each (in English and Hindi) of the following papers:— 

(1) (a)       Annual Accounts of the Nagaland University, Kohima, for 

the year 1994-95, and the Audit Report thereon, under sub-

section (4) of section 33 of the Nagaland University Act, 

1981 

(b) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No. L.T 

1995/00] 

(2) (a)        Annual Accounts of the Nagaland University, Kohima, for 

the year 1995-96, and the Audit Report thereon, under sub-

section (4) of section 31 of the Nagaland University Act, 

1981. 
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(b) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No* L.T 

1996/00] 

(3) ^a)        Annual Accounts of the Visva-Bharati, ShantJiiketan, for 

the year 1998-99, and the Audit Report thereon, under sub-

section (4) of section 36 of the Visva Bharati Act, 

1951. 

(b) Statement giving reasons foi the delay in laying the papers 

mentioned at (a) aboi'e. [Placed in Library See No. L.T 

1997/00] 

(4) (a)        Annual    Report    and    Accounts    of    the    Board    of 

Apprenticeship Training, Kanpur, for the year 1998-99, 

together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Board. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No. L.T 

1989/00] 

(5) (a)        Annual Report and Accounts of the Indian Institute of 

Management, Lucknow, for the year 1998-99, together with 

the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above 

Institute. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed m Library See No. L.T 

1991/00] 

(6) (a)       Annual Report and Accounts of the Indian Institute of 

Management, Calcutta, for the year  1998-99,  together with 

the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above 

Institute. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No. L.T 

1990/00] 
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(7) (a)        Twenty-fourth Annual Report and Accounts of the Indian 

Institute of Management, Bangalore, for the year 1998-99, 

together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of thi above Institute. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library Si e No. L.T 

1992/00] 

(8) (a)        Thirty-seventh Annual Report and Accounts of the Indian 

Institute of Management, Ahmedabad, for the year 1998-99, 

together with, the Auditor's Report on the Accounts. 

Cb) Review by Government on the working of the above Institute. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No. L.T 

1993/00] 

I. Report and Accounts (1997-98 and 1998-99) of the 

energy management Centre, New Delhi and retated 

papers 

II. 'Mamaiorandum of Understanding (2000-2001) between 

GOI and Mural Electrification Corporation 

THE MINISTER OF STATE IN THE MINISTRY OF POWER 

(SHRIMATI JAYAWANTI MEHTA) : Sir, I lay on the Table a copy each (in 

English and Hindi) of the following papers:— 

(I) (a) Annual Report and Accounts of the Energy Management Centre, 

New Delhi, for the year 1997-98, togetherwith the Auditor's 

Report on the Accounts. 

(b) Review by Government on the working of, the above Centre. 

(c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above. [Placed in Library See No. L.T 

1941/00] 

172 


